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(d) The officers to be considered by
the Selection Committee will be asses-
sed on the basis of an overall nssess-
meng of their character rolls and their
performance at the inlerview.

Fertijlxer Factory, Gorakhpur

*733. Shri Sinhasan Singh:
Shrl Gauri Shankar Kakkar:
Shri Shinkre:

Will the Minister of Petroleum and
Chemicals be pleased to state:

ta) whether the C.P.W.D. has laid
down a schedule of rates for accepl-
ing the tenders for buildings and
other construction works and whe-
ther lhese schedules of standard rates
are binding on all the Central Gov-
ernment Departments;

(by whether it is & fact that the
Fertilizer Corporation of India  has
sanctioned a contract for the build-
ing of a Fertilizer Factory, at Gorakh-
pur, at 90 to 100¢  above the schedule
of rates prescribed by the CP.W.D.
10 a Delhi firm which never submit-
ted any tender at any stage; and

ter it 20, the reasons therefor?

The Minister of State in the Minis-
iry of Petroleum and Chemicals (Shri
Alagesan): (at to (¢}, The CPWD
‘has leid down different schedules of
rates for different places. These sche-
dules are followed by all the Central

Government Departments. For Go-
rakhpur, however. there is no
C.PW.D. hedule, pr bly

because that Departmen! has not so
for carried out any large work there.

Tt is true that the Gorakhpur fac-
tory civil works contract awarded by
FC1 works out to 80 per cent above the
C.P.W.D. schedule of rates for Delhi.
This has been done with Government
approval after a careful examination
of the tenders received and detailed
negotiations with the tenderers. It may
be added that the response to the ini-

also considered before the final deci-
sion was taken. Tenders were obtain-
ed a second time from many parties in-
cluding the present contractor. After
the offers were evaluated through a
Cqmmiltee appointed by the Board of
Directors, the contract wag awarded at
the best competitive rates available.
Development of Reglonal Languages

*14. Shri D. C. Sharma: Will the
Minister of Education be pleased  to
state:

ta) whether it Is proposed 1o sel up
an Advisory Board to advise Govern-
ment gn the various aspects of develop-
ment of the regionnl languages in the
country; and

thi il so. the broad outlines of the
proposals?

The Depuly Minister in the Mi-
nistry of Education (Shri Bhakt Dar-
shan): (a) Yes, Sir.

tb) The Advisory Body would be
called “Bharatiya Bhasha Samiti”. Its
main function would be to advise the
Central Government on all mallers of
general interest, relating to the deve-
Jlopment of modern Indian languages.
Other than Hindi and Sanskrit, for
which such Committees nre  already
functioning

The Samiti would huve gn it, repre-
sentatives of State Governmenis, mem-
bers of Lok Sabhs and Rajya Sabha,
eminent scholars or writers of Indian
languages and some officials.

Mobilisation of Studemiy for Natisual
Work

*735. Shri Muthiak:
Shrl P. R. Chakraverti:
Shri Jashvant Mehta:
Shri D. 5. Paill:
Shri Tulshidas Jadhav:

Wil the Minister of Edweathem be

tial invitation of t was i

factory and the possibility of getting
the work done through the National
Buildings Construction Corporation or
through departmental agencies were'

! d to state:

(a) whethar Government have
evolved a scheme to utilise the sar-
vices of University students in





